
IN THE CENTRAL kDMT NISTPATTVE TPITj1AL H DRAB'D BENCH 

AT HYDEPAF'W 

O.A. No. 32/90 
	

Dt. of Deciãion 29.3.1993 

D.Rahgaraju and 13 others. - 	 Petitioner 

Mr.P.B.Vijaya Kumar 	 Advocate for 
the petitioner 
(5) 

Versus 	- 

The Secretary to Govt., Ministry of Defence, 
New Delhi and 2 others. 	 . - . . Respondent. 

MrNVSajaamp 	- 	. 	 Advocate for 
the Respondent 
(s) 

CORAM 

THE HON'BLE MR.JtJSTICE V.NEELhDRI RAO: VIcE-CHAIRMAN 

THE HON'BLE MR.R .BALUBRAMAZY4 : 'btMBER (ADMN.) 

1. Whether Reporters of local papers may 
be a1.Dwed to see the judgement? 

2.. To be referred to the Reporters or not? 

.3. Whether their Lordships jzish to see 
the fair copy of the Judgement? 

Whether it needs to be circuisted tc. 
other Benches of the tribunal? 

Remarks of Vice-Chairman on Columns 
1,2,4 (to be submitted to Hon'ble 
Vice-Chairman Where he. is not on the 
Bench.) 	- 

n's 	

... 	H 



IN THE - CENTRAL ADMINISTRATIVE TRIBUNAL s HYDERMAD BENCH 

T Ffx'DERABAD 

O,A.No,32/90 	 Date of Orders 29.3,1993 

BETWLSN: 

1, D.Rangaraju 

2. B,Y,Acrj 

3. P,Rama Rao 

4. Pkma1akar 

5, A.Pratap Singh 

Mohammed Moinuddin 

P,Prakasam 

Ravinder Hadnooker 

K.Sivasubramanyam 

P,M?ohanarao v 

A,B,R,1J.Prasada Rao 
M.Mudasar AljThan 

L.Sbivappa 

14, P.1Caljdas Prasad, 	 r. Applicants. 

A N D 

The Secretary to (bvernment, 
Ministry of Defence, Sbw Bhavan, 
New Delhi. 

The Scientific Advisor to Raksha N antri, 
Ministry of Defence, SeMp Bhavan, 
New Delhi, 

The Director, Defence Research & 
Development Laboratory, Manchanbaqh, 
Hyderabad - 500 258. 	 ,. Respondents, 

Counsel for the Applicants 	 .. Mr,P,B .Vij ayaxumar 

Counsel for the Reondents 	 •. Mr,N.V.Ramana 

COlcAM: 

HON'BLE SHRI JUSTICE. V.NEELADRI hAD. : VICE-CHAnUwIAN 

HON 'BLE SHRI R ,BALASUBRkMA,JAfl : ME113ER (ADMN..) 

a- 



Order of the Division Benchdelivered by 

Hon ble. Shri Justice. V.Neeladri Rao .: Vice-Chairman. 

All, these 14 applicants are worke& as FOreman. 

They are in the revised pay scale of Rs.2375-3500. The Foreman 

is one of the Feeder Post for 350 which carries the revised 

pay scale of Rs.2000-3500. 

2. 	This application is filed praying for the following 

reliefs: 

to declare the letter'dated8.11.1988 (51W 13E) 

Lefence Research and Development Organisation (Junior Scientific 

Officer) Recruitment Rules, 1980 in so far as it relates to 

column 11 re€d,iag-as_utder as illegal and void: 

In the Schedule to the Defence Research and detelop-

ment Organisation (Junior Scientific Officer) Recruitment 

Rules, 1980 for the entry m in coli.unn 11 the following entry 

shall be substituted viz., 

(i.) Prortion: Foreman, Chief Draughtsman and 

Senior Scientific Assistant, Assistant with 

five years regula± service in the respective 

grade in the following ratio: 

Foreman 	 1 10% 

Chief Draughtsman 	7% 

Senior Scientific Assistant 83% 

'(ii) to issue a direction to respondents to refix the 

ratio on the basis of revised nuiter of posts 

in XkM each Cadre and consider the cortined 

seniority of Chargeman Grade-1, Assistant 

Foreman and Foreman for promotion to the 

post of JSO on par with SSAs by taking into 

consideration the pay scales of both Scientific 

staff and Technical Staff retrospectite in order 

to renove arbitrineSs. 
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(UI) to consider the applicants, Ebreman who are 

Lready in the grade of 2375-3500 for promotion 

to a next higher gr scale of pay than JSO 

(20013500) and further designate the post 

of Foreman as Gazetted with attendant benefits. 

iv' to pass such other order relief for reliefs as 

this J-ion'ble Tribunal may seem fit and proper 

in the circumstances of the case. 

3. 	The reliefs'2(1)&.Cáre covered by the Juftgement• 
or Else DaLAyCiA.ULC AjcA&'is .LSA 

view of the same no further directions need be given in regard 

bove 
to thez7l  reliefs in this O.A. 

kNo.2M2) 
The first limb of te-elief4is to give 

r- 	tj 
cozsj4ar) 

direction to the respondents to Lthe Foreman for 

-is&d-eratn for promotion to the post of Scientist 'B' 

whiOh carries the pay scale of Rs.4Q10OO. But the same 

depends upon the ultimate decisioibtffl to be taken in 
regard to the pay scaleLfixed for YS0. 	Further the Director 

General Research and Development by k letter dt, 23,2.1989 
informed the Director, DMRL, Hyderabad that "the matter 

regarding making the post of ibreman as Gazetted on account of 

allotment of Scale of Rs.2375-3500 by the IV pay Commission 

and opening of their promotion avenue to the category of 

Scientist 'B' was referred to RD-.Pers," 

The learned counsel for the applicants had also 

drawn our attentton to Notification No.12012/2/87-Estt(D) 

dated 30.6.1987 from Ministry of Personnel, P.C.& Pensions 

(Dept. of Personnel & Training) xeceived under R&D HQRS letter 

Mo.261O1JID/PERS_10,/8 dated 24th Feb'88 on the above subject 

was 	mmufltd t:.nformation of all concerned fld - 	 the- - 
r -  - 

"In exercise of the powers conferred by Rule 6 of 



t1  

the Central Civil Services (Classification, Control & 

Appeal) Rules, 195 and in supression ofpara 2 of the 

Notification No.5.0.5041 dated the 11th November, 1975. 

published in the Gazette of India dated the 29th November, 

1975 issued, by the late Deptt.., of Personnel & Ah and after 

consultation with the Comptroller and Auditor General of India 

in relation to the Persons serving in the Indian Audit & 

?ccounts Deptt., the President hereby directs that with effect 

from the date of issue of this order, all Civil posts under 

the Union shall subject to such exceptions as GIvernment may, 

by any general or special order make from time to time be 

classified as follows:- 

1. A. Central Civil Post carrying a pay or 
a scale of pay with a maximum of not Group A 
less than Rs. 4, 000/-. 

2.. A Central Civil Post carrying a pay or 
a scale of pay with a maximum of not less Group B 
than Rs.2900/- but less than. Rs,4,000/-. 

3. A Central Civil Post carrying a pay or 
a scale of pay with a maximum of Group C 
Rs.1150/- but less than Rs.2900/-. 

4; A Central Civil Post carrying a pay or 
ascale of pay the maximum of which is Group D 
Rs.1150/- or less. 

Provided that Posts created on or after 1st Jan, 1986 as 

specified additions to existing cadres shall have the 'same 

classification as posts in the cadre to which they are added. 

Note: Ibr the purpose of this order: 

'Pays has the same meaning assigned to it in 
Elk 9(21) (a) (i). 

The pay or scale of pay of a post means the pay or 
scale of pay prescribed under the Central •iivil 
Services (Revised Pay) Rules, 1986 as alnended'bv 
Central Services (Revised 

6. 	The learned counsel for the  applicant had also 

drawn aur attention to Itter No.AI/1036 dated 21.4.1992 

addressed to Dte of Naval Armament Inspection, Naval Head 

quarters, West Block-V, RK Puram, New Delhi - 110 006 which 

reads as follows: 

$ 
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6~ 
"RE_CLASSIFICATION OF JHIEF DRAUGHTSMEN (Rs.2000-

3200) EIDYED IN THE NAVAL ESTABLISHMENTS AS 
GROUP 'B' GAZETTED. 

A copy of Govt. letter CP(NG)/2802/1*IQ/ 
118-RR/t(Appts) dated 27 Mar 92 relating to the 
re-classification of the Chief Draughtsmen in 
the pay scale of p.s.2000-3200 employed in Naval 
Establishments as Group 'B' Gazetted as approved 
by DQP&T vide their U.0.No.13016/1/90-Estt(D) 
dated 17 Dec 90 w•e.f. 01 Jan 92 are forwarded 
herewith for information." 

cT 	 ---- T: 
basis ógthéab6cie 	 r 	

- 

was arguea that even in regard to 1mpicyets 

Navy who are in a scale lower to the scale of Foreman are m l 
aesfled—the Gazetted statusWas. confe.rred, 

7. 	Ld Pce 
way or o

' and R24lire directed to t&ce2Mcision(IjffE 

the aove matteret.Ez7Ebout-7j Gaze€thCiftus to the 
C 	- 

breman and promotion avenue for Foreman to the category 

of Scientist 'B' by the end of September. 

O.A. is ordered accordingly. No wsts. 

Despatch a copy of this order by to the respondents by 8.4.93. 

(JUSTICE V.NEELADacI RAO) 	 (K.BALASuBRANANYAN) 
Vice-Chairman 	 Member (Mmn.,) 

Dated: 29th March, 19 	 j A 	 t 
(Dictated In Open Court) 

Depu y Regist a 
sd 

To 
The Secretary to Govt.,Min.of Defence, 
Sea Bhavari, New Delhi. 

The Scientific Advisor to Raksha Mantri, 
Ministry of Defence, Se?a Bhavan New Delhi. 

The Director, Defence Research Development Laboratory, 
}Canchanbagh, Hyderabad-259. 

4. One copy to Mr.P.ThVijayakimar, Advocate, CAT.Hyd. 

S. One copy to Mr.N.V.Ramana, Addl.CGSC.CAT.Hyd. 
6. One Epare copy. 

pvrn 


